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REGISTRATION OF LANDS IN TRIPURA

971, Shri Dasaratha Deb: Will the
Minister of States be pleased to state:

(a) the charges made by Govern-
ment for the Namjari of a plot of land
in Tripura;

(b) the charges made for issuing
copies of judgment to the litigants;

(c¢) whether it is a fact that litigation
charges are very high in Tripura com-
pared with other places; an

(d) whether Government propose to
reduce these charges?

The Minister of Home Affairs and
Ntates (Dr. Katju): (a) Mutation
charges for holdings of tenants in case
of purchase court fee is Annas eight
vakalathama Annas twelve process
fee Annag ten bazar outside Munici-
pality Rupees two per kani with-
in Municipality one year’s rent.

In case vf succession nazar Rupee
onr per head and other charges
heing  same. Mutation charges for
taluk in case of purchase nazar 10
per cent. of annual revenue. In case
gf guccession nazar Rupees two per

cad.

(b) In criminal cases court fee
charges are Annas eight., In civil
ecases of value of Rupees fifty, court
fee charges are annas eight and in
cases uof value of more than Rupees
fifty  court fee charges are Runes
one, Copying charges Annas eight
per hundred words in English for cer-
tified copies and four and half Annas
per hundred words for uncertified
copies. For Bengali certified copies
four and half Annas per hundred
words and for uncertified copies
Annas two per hundred words.

(¢) A comparison has not been
feasible within the time available,

(d) No.
HinD1 CLAsSES

972. Shrimati Shakuntala: Will the
l\g‘?ister of Education be pleased to
state:

(a) whether the Government of India
bave started Hindi classes for teaching
Hindi to their non-Hindli knowing
employees in Delhi; and

(b) if so. whether these classes are
open to Gazetted Officers?

The Minister of Edvreation
Natnral Resources and Sciestific
s~arch (Maulana Aezad): (a) and
(b). Yes.
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UNESCO TRAVEL FELLOWSHIP

973. Shrimati Shakuntala: Will the
Minister of Education be plecased to
state:

(a) whether it is a fact that the Gov-
ernmeni. of India received an offer of a
U.N.E.S.C.0. Travel Fellowship for
particinating in the International Girl
Gu&des gathering held in Paris in 1962;
an ‘

(b) 1f so, whether Government con-
sulted the All India Girl Guides
Association before making recommenda-
tions for the awards of the Fellowship?

The Minister of Education and
Natural Resources and Scientific Re-
search (Maulana Azad). (a) Yes.

(b) Yes.
SCHOLARSHIPS TO FOREIGNERS

974, Shri K. Subrahmanyam: Will
the Minister of Education be pleased
fo state how many of the countries,
whose nationals have been awarded
scholarshing by Government for studies
in India, have awarded scholarships to
Indian nationals for studies in their
countries?

The Minister of Kducation and
Nutural Resources and Seientific Re-
scarch (Maulana Azad): Of the coun-
tries concerned in the Government of
India Ceacral Cultural Scholarships
Scheme. Turkey, Egypt and Iran have
awarded scholarships to Inafan na-
tionals for study in those countries.
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The Minister of Finance (Si'rl C. D.
Deshmukh): It wil! not be possible
to collect the required information
which apparently relates tu assess-
ment cases, appeal cases and review
cases, without an examination of each
and every assessment record In
Banaras which may run intop some





